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BEFORE THE HON’BLE I\%']l‘%ONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0.A. NO.741 OF 2024

IN THE MATTER OF:
Ravindra Kumar ...Applicant
| Versus _
Union of India & Others ...Respondents

STATUS REPORT ON BEHALF OF RESPONDENT NO. 3/
DELHI DEVELOPMENT AUTHORITY, IN TERMS OF
THE ORDER DATED 27.01.2025.

/6’72 :

I M{m’:s.k fl (;IJM, S/o Mo}\an l\.ﬂﬁ\m, aged aboutj_Q years,

presently posted as EM'L'\.LV? aEN)mcu/ ‘:)H'J}),DDA having
my ofﬁce at Vikas Sadan INA New Delhl do /Hereby solemnly
afﬁnn\and declare as under: \‘{f[ T N2 pEaEs,

S~ " i o WA vt s

il Py .. -

1. That The Deponent is well conversant with e Bacts and
circumstances of the case, as per the records maintained by
the Department and as such competent to swear and depose
the present affidavit. The present afﬁdawt is being filed on
behalf of the Delhi Development Authonty (“DDA”)
Respondent No.3, to place on record the action taken/status
report, pursuant to the.order dated 27.01.2025 passed by this
Hon’ble Tribunal.

.2025 was addressed by the DDA to the President of the

o by ;'“’ , Chitrakoot Society CGHS, requesting immediate
'Di \_,2 2253
Oh_ == \‘D‘V‘a ion for the discharge of sewer in the storm water drain



along Sector 23, Dwarka,za‘;lﬁP Road No. 210(110) and MP
Road No.226. A copy of the said letter dated 12.02.2025 is

annexed hereto as Annexure R-1.

3. Thereafter a joint inspection of the SWD at MP Road No.
210(110) and MP Road No.226 was conducted on
;S\e}!;og_' , wherein the representatives of DDA and DIB
were present, Captain Mann — resident of Sadbhavna
Society, Sector 23, Dvyarka, and the ex-President of
Chitrakoot Society, Sector 23, Dwarka, were also present.
The SWD was inspected and the following observations were
recorded in the inspection note,
“] The sewer line outside the Chitrakoot Society is found
running smoothlju in channel.
2 The interconnection of the storm water drain and sewer
line within the premises of the Chitmkooi society is found to

be plugged. No_intermixing of sewage and_strong water

drain observed at the site. _

3 The storm water drain outside the Chitrakoot Society is
found dried up, without any flow.

Conclusion:

No intermixing of sewarage and storm water drain from Sai
enclave, EPFO building, Sector — 23, Dwarka via sector —
22/23 crossing up to Chitrakoot CGHS, Sector — 22,
”O_:,‘.;l Dwarka.” |
Q\\copy of the inspection note dated 25.02.2025 is annexed
ij%.n ‘?"fﬁf%l:e to as Annexure R-2.

Since the completion and inauguration of the 7 MLD Sewage



3

Treatment Plant (ST,P? ?nGFebruary, 2024, the recharge
source of the Johad has been from the overflow of Trunk
Drain-02 at Ch. No. 2900 and Ch. No. 3100. The water in the
said channels before entering Trunk Drain No.2 (Peripheral
drain) is treated at 7 MLD Sewage Treatment Plant and
thereafter discharged into Trunk Drain No.2 (Peripheral
Drain) again. Photographs of the connections at Channel
2900 and Channel 3100 albng with some recent photographs

of the Naya Johad are annexed hereto as Annexure R-

3(colly) .

5. The above information, documents and present Affidavit are

submitted accordingly.
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. DEFORALY
Er. Manish Kumar Gu a

o afyawa/Executive Engineer
Amd-2/RE 1./0.M.D.-2/D.DA.

VERIFICATION:
fied at New Delhi on thip 5 Mf&]\ﬁyZi&'Zﬁ’lay, 2025 that the

contents of the above Affidavit are frue and correct to my
knowledge based on the records of the Delhi Development
Au%twrity. No part of it is false and nothing material has been

e
Q
Sogtaled therefrom.
& Q@ 'ERTIFIED THAT THE CONTENTS EXPLAINED TO THL
gy EPONENT/EXECUTANT WHO IS SEEMED PERFECTLY TO

0@@@ {INDERSTAND AFFIRMED & DEPOBED BEFORE ME AT NEW DELK! g
2 ; Doclesh o Calcony P
.;e?é\ & IDENTIFY THE EXIC11TAnT/ EPONENT WHO HAS
& SIGNED IN MY PREGT NCE

SE AMLESH BHANDARI THIPATHI Advocato Reg.No. 1652 DEPONENT

S “/TARY PUBLIC (C.L. DELHI) g. Wi R I
Er. Manish Kumar Gupta

sl il /Exacutive Engineer

; ' &8 .-2/RAM./D.MD.-2D.DA.

@{;\ /Htkf"l/‘f\qr‘f

{} l'; ERRY]
" 2025



Annexure R-1

—%ELHI DEVELOPMENT AUTHORITY
areferer aiftron2dt sifdreren

OFFICE OF THE EXECUTIVE ENGINEER
13T X1 XA IS - I

DWARKA MAINTENANCE DIVISION-II
Ager o d, Aacas
CENTRAL NURSERY, SECTOR-5
gz, ot f&eedt - 110075
DWARKA, NEW DELHI-110075
Email 1d: eedmd2@dda.org.in, Ph.No. 011-25075581

’ .
No.F5(Misc.)/AE(P)/DMD-11/DDA/2024-25/ (¢} Date: fﬁ/ﬁ 75

To
The President,
RWA, Chitrakoot CGHS Society,
Plot No. 9, Sector-22, Dwarka,
New Delhi-110075.

Sub: Disconnection of Sewer line into the SW Drain inside the premises zf
Chitrakoot CGHS Society.
Ref.: Direction of Hon’ble NGT Court during course of hearing on 27.01.2025.

Draw your immediate attention towards above cited subject and references. =
is to intimated that Hon’ble NGT Court has been given the direction during the courss
of hearing on dated 27.01.2025 in the matter of Ravinder Kumar Vs UOI & Ors.
against OA No. 741/2024. The directions have been issued by Hon'ble NGT court to
take remedial actions for disconnection of drain, connection to sewer line within
Chitrakoot CGHS Apartment premises. ,

in view of above, you are hereby requested to d
the S.W. Drains with 7 days from the date of issue of
recommendation of Hon'’ble NGT court, legal action will
Drain connection will permanently be closed without f



Annexurg,R-2

-' DELITJAL BOARD "
GOVT. OF NCT OF DEL ‘ \
y O~ |[ OFFICE OF THE ASSISTANT ENGINEE len!::::”l:m
. ( | I8 0rroSIT GGSIE UNIVERCIL Y SECT E'ELHMLLMW
| it - hanseajmeenn20 Q@ gmits. ail.com, M-+91-96 ﬂmm&m

1elm
Dated - 2 l ©2 1 LTl

No.- DIFAL-ID-091)/2024-25/ 35 ¥~ 3 bv

o,

Iaecutive Engineer (DMD-2),

Delhi Development Authority,

DDA Central Nursery, Dwarka Sector -5

New Delhi-110075
INSPECTION NOTE

Reference: -
1. FS(MISCYAE-I/DMD-II/DDA/100 Dated 27/07/2024

2. DJB/EE(D-091)/2024-25/790 Dated 29/01/2025
3. DJB/AE-1(D-091)/2024-25/326 Dated 13/02/2025
E-I(DDA) on dated 27/07/2024 regarding

R/sir.

In the reference of above mentioned letter issued by AE-
contamination in storm water drain from Chitrakoot CGHS society. ) f
In the above matter a joint inspection has been carried out by DDA and DJB team in the presence O

RWA official of Chitrakoot CGHS society.

The following officials and representative present during inspection:

Arun Kumar (AE, DDA)
Hansraj Meena (AE, DJB)
Mohit Kataria (JE, DJB)

Ashish Mohan (JE, DDA)
Capt. Mann (Natural Activist, Resident Sadbhavna Society)

Col. PC Chaudhary ( Ex- RWA President Chitrakoot Society)

9“}}!:{-\-"4:].,)_

The following observations are noted during the inspection:

. The sewer line outside the Chitrakoot society is found running smoothly in channel.
The interconnection of storm water drain and sewer line within the premises of the Chitrakoot

society is found to be plugged. No intermixing of sewerage and storm water drain observed at

-

site.
The storm water drain outside the Chitrakoot society is found dried up, without any flow.

el

Conclusion:
No intermixing of sewerage and storm water drain from Sai Enclave, EPFO Building, Sector-

23, Dwarka via Sector-22/23 crossing upto Chitrakoot CGHS, Sector-22, Dwarka.

Sd/-
(Hansraj Meena)
Asst, Engineer (D-091)
Copy 10:-
L. SE(C)-09 : for kind information please
3 EE(D-091) : for kind information please
3. JE concerned for persue ¢
4. office copy (\w! l 4 )\

2 ‘01\2.02 g
(Hansraj{Meena)
Asst. Engineer (D-091)
Hansraj Meena
Assistant Englneer (D-091)
Delhi Jal Board



Regd No. 1315 (GH) 219 Ph.: 42306p90/42804¢

"ENTREPRENEURS C0-OP GROUP HOUSEING SOCIETY LT]

CHITRAKOOT APARTMENTS

Regd Office . Plot No. 9, Seclor-22, Dwarka, New Delhi- 110077
L -Mail : chitrakoot22adogmail com

| s ,3"1 ]
ECGHS/Gen/2025/02 _ Dated 19 Feb 2025
25| Jaf
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_Pelhi Development Authority
- Officee of the Executive Engineer

Dwarka Maintenance Division-I|
Central Nursery, Sector-5
Dwarka, New Delhi-110075

Subject: Disconnection of Storm Water Drain into Sewer
Line inside the Premises of Chitrakoot Society

1. Refer to your letter No F5(Misc)/AE(P)/DMD-II/DDA/2024-25/107 dt 12.2.2025.

2. Itisintimated that the society R.W drains has been dis:
line as desired.

Copy forwarded to :-

Office of the Executive Engineer (D)-091
Delhi Jal Board, NCT of Delhi
Near Dwarka WTP

Dwarka, New Delhi-110075

O/o AE-VI & AE(V), DDA
Central Nursery, Sector-5
Dwarka, New Delhi-110075

Olo Dy Director(IL), DDA

Central Nursery, Sector-5
Dwarka, New Delhi-110075

EE/2m2 T



Annexurezﬁ% (Colly)

Connectlon No. 1 at Channel 2900

ﬁ GPS Map Camera

J Delhl Delhi, India

H393+m7r Cycle/walkmg Track, Sector 23, Dwarka, Delhi, Delhi
110077, India

s Lat 28.569289° Long 77.053183°

= 26/04/2025 04 23 PM GMT +05: 30
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New Delhi, Delhi, India

H383+rfh, Sector 23, Dwarka, New Delhi, Delhi 110077, India
Lat 28.567676° Long 77.052178°

03/05/2025 04:55 PM GMT +05:30
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Q GPS Map Camera

New Delhi, Delhi, India

H383+rfh, Sector 23, Dwarka, New Delhi, Delhi 110077, India
Lat 28.567673° Long 77.05217°
03/05/2025 04:55 PM GMT +05:30
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® GPS Map Camera
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Delhi, Delhi, India

Nangli Vihar Extension Gali No 16 Niyar Kisan Vatika, Sector 23, Dwarka, Delhi, Delhi
110043, India

Lat 28.567925° Long 77.051873°

24/04/2025 12:04 PM GMT +05:30
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Delhi, Delhi, India
Nangli Vihar Extension Gali No 16 Niyar Kisan Vatika, Sector 23, Dwarka, Delhi, Delhi
110043, India

Lat 28.567871° Long 77.051842°
24/04/2025 12:04 PM GMT +05:30
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